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of India, and it is still under the consi~
 deration of the Reserve Bank. Though
it has not evolved any specific scheme
to improve the working iystem in
banks, several suggestions are made
in the report aimed at improving the
operational efficiency and profitability
in banks. Broadly these relate tu (1)
Improvement in system and [proce-
+dures, (2) Rationalisation of service
charges including a charge for current
accounts, (3) Reorganisation of system
of audit, (4) Revision of Tax Laws
and Procedure mainly to enable banks
1o strevigthen their capital base, (5)
Payment of inteiest on cash reserves
cortsistert widh e oot of Doras, ()
Couvvdination 10 perfuimance budeet-
ing, credit hudgeting angd  wusiness
plans, (7)) Buwlding up of hanking
management information sv-lvm, ynd
18} Review ol Fupartite eillements
anud necessary tivinges thiough legis-
lation or atherise

Forcelanding by Indian Aeroplanes

2489, SHRI K. LAKKAPPA: Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to slate:

(a) whether forced landing by
Bahuguna Copter occurred on Ist
November, 1977 if so, the reasons for
the same; and

(b) whether in October and Novem-
ber large scale forcelanding by Indian
aeroplanes carrying important Minis-
tors of Central Government and party
leaders took place, if so, causecs there
of in each case?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRIPURU-
SHOTTAM KAUSHIK): (a) Yes, Sir.
Allouette Helicopter VT-EFI belong-
ing to Government of Uttar Pradcsh
with Shri H. N. Bahuguna, Minister
of Petroleum, on boarq from Rishi-
kes to Delhi made g forced landing
at village Barsia 17 miles west of
Meerut on lst November 1877 Aue to
-nechunical trouble.
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(b) During the months of Uctober
and November, 1877 including the
above incident four Iudian Registered
aircraft with VIPs on board were in-
volveq in precautionary/forced land-
ings. Preliminary investigations re-
vealeqd that these were due to mecha-
nica) troubles.

Foreign Trade Policy

2499, SHRI K. LAKKAPPA:
DR. HENRY AUSTIN;

Will the M.mster of COMMERCE
AND CIVIL. SUPPLIES AND CO-
OPERATION be pleassd 1o wale:

(a) whether Government have
drastically changed the lureign trade
policy;

(h) if so. to what extent this change
has heiped in growing the foreign
trade;

(¢) the main feaiures ol the new
policy; and

(d) whether this policy has helped
the Indian Government; if so, to what
xtent?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND CIVIL SUPPLIES AND CO-
JPERATION (SHRI ARIF DBEG):
(ay No, Sir. However, Government
has appointel a Committee under the
Chairmanship of Dr. P. C. Alexmder,
“ommerce Secretary to review import
ind export policies and procedures
ing sugrest suitable changes therein.

{b) to (d), Do not arise.
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Complainis regarding delays in Dispo-
sl of Loan applioations

2492, SHRI D. B. CHANDRE
GOWDA: Will the Minister of FIN-
ANCE be pleased to state:

(a) whether Chief Executives of
the banks have received complaints
regarding delays in the disposal of
loan applications and the unsympathe-
tic attitude of branch managers and
the fleld staff towards the smaller
borrowers;

(b) whether sickness in industry in
general and in the small-scale units in
particular became sick for reasons be-
yond their control and banks should
be able to institute some kind of an
early warning system to protect them
from running into gickness and nurse -
them back to health if they become
sick; and

(c) whether Government have issu-
ed instructions that banks also needed
to strengthen their administration to
be able to discharge this duty success-
fully?

THE MINISTER OF FINANCE AND -
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) Some complaitg .
are receiveq from time to time and
public sector banks have, therefore,,
been advised to streamline the proce-
dure for sanction of loans to small
borrowers. Instructions have been
issued to field staff to assist small
borrowers to fill in application forms,
which are made gvailable to them in
regional languages, Further in order
to ensure that loas; applications from
smal] borrowers are disposed of as
expeditiously ag possible, instructions
have been issueq to public sector
banks to dispose of applications in-
volving credit limit upto Rs, 10,000





